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SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR S. G SHAH

ClVIL APPEAL NQ(s). 667 OF 2001

GOVT. OF A P. Appel lant (s)
VERSUS

N. LAXMAN & ORS Respondent ( s)

(Wth office report )

WTH G vil Appeal NO 668 of 2001
(Wth office report)

Date: 31/07/2007 This Appeal was called on for hearing today.

For Appell ant(s)
M. T. V. Geor ge, Adv.
M. B. Sridhar, Adv.
M. K Ram Kumar, Adv.

For Respondent(s) M. Amt Sharnm, Adv.
M. Anupam Lal Das, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

List the matter before the Hon' ble Court.

(S. G Shah)
Regi strar



